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LOK SABIA SECRETARIAT

Resume ofwork done by L ok Sadha.during.thc First
Session of Third Lok Sabdha

16th April to 22nd June, 1962

of Session
er of sittings - sl
erof sitting hours: : 325 hoursand 20 minutes.

ANJOURNMENT MOTIONS

‘Notices :received : 66
Brught befixe the House: 10
Consent witbheld i 10
Leave refused by the —
House : 1
Ruled out 3 1
VILLS

A COVERNMENT BILLS
y) In&roduced:
.(1) The.Finance (No.2) Bill, 1962
{2) TheNational Cooparstive Dexalopment Cosporstion'Bill, 1962

-



(3) The Appropriation (Railways) No. 2 Bill, 1962
(4) The President’s Pension (Amendment) Bill, 1962
(5) The Advocates (Second Amendment) Bill, 1962
(6) The Appropriation (No. 2) Bill, 1962

(7) The Customs Bill, 1962

(8) The Specific Relief Bill, 1962

(9) The Extradition Bill, 1962
(10) The Apmpriation (No.3) Bill, 1962
(11) The App;upﬁation (Railways)-No. 8 Bill, 1962

(12) The Hindu Adoptions and Maintenance (Amendment)
Bill, 1962.

(13) The Assam Rifles (Amendment) Bill, 1962.
(14) The Administrators-General Bill, 1962

(15) The Christian Marriage and Matrimonial Causes Bill, 1962

(ii) Bill passed by Rajya Sabhka laid on the Table:
The Drugs (Amendment) Bill, 1962

(iii) Referred Lo Select Commiitee:

The Customs Bill, 1962.

(iv) Bills passed:
(1) The Appropriation (Railways) No. 2 Bill, 1962
(2) The Appropriation (No. 2) Bill, 1962
(3) The Finance (No.2) Bill, 1962
(4) The President’s Pension (Amendment) Bill, 9562
(5) The Adwocates (Seccnd Amendment) Hiil, 1962

(6) The Appropriation (No. 3) Bill, 1962
(7) The Appropriation (Railways) No. 3 Bill, 1962.
(8) The Drugs (Amendment) Bill, 1962, as passed by Rajy s Sal
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{ills passed by Houses of Parlia ment and assented to by the
president — laid on the Table.

(1)

(15)
(16)

a7
(18)
(19)

The Appropriation Bill, 1962

The Union Duties of Excise (Distribution) Bill, 1962.
The Appropriation (R ailways) Bill, 1962

The Appropriation (Vote on Account) Bill, 1962

The Funance Bill, 1962

The Appropriation. (R ailways) Vote on Acc?Unt Bill, 1962
The Hindi Sabity a Sammelan Bill, 1962

The Constitution- (Twelfth. Amendment) Bill, 1962

The Goa, Daman.and Diu {Administration) Bill, 1962
The State Financial Corporations.(Amendment) Bill, 1962
The Indian Railways (Amendment) Bill, 1962

The.Dock.Work ers: (R egu]ation of Employment). Amendment
‘Bill, 1962. -

Tbe.Eetate',Dut‘Y.(Di'otribntion) Bill, 1962.
The Additional Duties ofExcise (Goods of Special Impar-

.tance):Amendment Bill, 1962.

The.Advocates (Amendmeat) Bill, 1962.

The Telegaph'.Wirgs-(Unlawhl Possession) Amendment
Bill, 1962.

The Indian Succession - (Amendment) Bill, 1962
The:Air Corporations. (Amendment) Bill, 1962
The.Appropriation: (R ailways) No. 2 Bill, 1962



B. PRIVATE MEMBERS' BILLS

(i) Introduced:

»(1) The Code of Criminal Procedure (Amendment) Bill, 1-962.
(Amendment of -sections 342 and 562) by Shri M.L, Dwivedi.

- (2) The Factories (Amendment) Bill, 1962 (/msertion of new.s ec-
tion 94 ) by Shri Satis Chandra Samanta.

*(3) “The Legislative Councils (Composition) Bill, 1962 by Shri
Shree Narayan Das. -

*(4) The Civil Aviation.(Licénsing] Bill, 1962 by Shri J.B.S. Bist.

(5) The Indian Post Office (Amendment) Bill, 1962 (Amendmen:
‘o f-sections 68 aond 69) by Shni Setis Chandra Samanta.

(6) The Public Employment (Requirement as to Residence)
.Amendment Bill, 1962 (Amendment of:section 5) by Shri
J.B.S. Bist.

‘{7) The Code of Civil Procedure (Amendment) Hill, 1962 (Omis-
sion of section §7B) by Shri M.L. Dwivedi.

(8) The Hoarding and Profiteering Prevention Bill, 1962 by Shri
M.L. Dwivedi.

(9) The Coir Industry (Amendment) Bill, 1962 (Amendment of
sectons 10, 20, 21 and 26) by Shri Satis Chandra Samanta.

(10) The Film Industry Workers (Improvement of Working Conditions)
Bill, 1962 by Shri J.BS. Bist.

(11) The Hindu Succes sion (Amendment) Bill, 1962 (/nsertion of
new section 234) by Sari J.B.S. Bist,

(12) The Indian Penal Code (Amendment) Bill, 1962 (Amendment
of:sections 405 and 406) by Shri Diwan Chend Sharma. -

(13) The Commissions of Inquiry (Amendment) Bill, 1962 (Amend-
mentof section §) by Shri Diwan Chand Shama.

(14) The Indian Penal Code (Amendment) Bill, 1962 (Amendment of
-section 309) by Shri Diwan Chand Shame. -



(15)

(16)

an

-(18)
(19)
{20)

(21)

(22)

1(23)

:(24)

:(25)

(26)

27)

The Banking Companies (Ameadment) Bill, 1962 (4mend nent
of 'section 46 and insertion of new.section 534)by Shri
Diwan Chand Shama.

The Gift tax (Amendmeat) Bill, 1962 (Am endment of. sec
tions 22. 23 26 oad 35).by'Shri Diwan: Chand Shama. :

The Foreign Exchangé Regulation: (Amendment) Bill, 1962
‘(Amendment of-sections 2:and 23 and omission of sections

194 etc ) by Shri Diwen'Chand Shama.

The Subsidiary Banks Merger Bill, 1962 by Shri Diwan
Chand Shama.

The Industial Disputes (Amendment) Bill, 1.962 (Amend-
mentof.section 3) by Shri Diwan Chand Sharma.

The Industrial Disputes (Ameadment) Bill, 1962/Amend
ment of:section 15) by Shri Diwan Chand Shama.

The Companies (Amendment) Bill, 1962 ( Insertion ofisec
tions 438 and 250A and amendment of.se ctions 224 and
237 etc ) by Shri Diwan Chand Sharma.

The Code of Civil Procedure fAmendment) Bill, 1962
(Amendment of section 92).by Shri. Diwan.Chand Shama.

The.Delhi Rent Contml:(,ﬁlﬁ‘ondmenl)iﬂill. 1962/ Am end.
ment ofisections [4 and 20: and.insertion of new section

484)by Shri Naval Prabbek ar.

The Representation of the People (Amendment) Bill,
1962 (Amendment of-section 7) by Shri Diwen Chand
Shamsa. ,

The Parliament Library Bill, 1962, by Shri Diwan Chand

Shama. :

The Child Marriage. Restraint (Amendment) Bill, 1962
(Amendment of ee ctiong 2.2nd 3) by Shri Diwan Chand
Shama.

The Mines (Amendment) Bill, 1962 (Amendi-:n¢ of Sections
12. 64. 66, 70, 72C and 73) by Shri Satis Ct 21 dra Samanta-



(28)

- (29)

(30)

(31)

(32)

(33)

(34)

(35)

(36)

(37

(38)

(39)

(40)

(41)
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The Untouchability (Gffences) Amendment Bill, 1962
(Amendment of sections 3 and ¢) by Shri S.M. Siddiah. -

The Political Sufferers Aid Bill, 1962 by Shri Satis Chandra
Samanta.

The Hindu Marriage (Amendment) Bill, 1962 (Amendment of
section 23) by Shr J.B.S. Bist.

The All India Ayurvedic University Bill, 1962 by Shri
J‘-Tv Sm&

The .Insuran ce (Amendment) Bill, 1962 (Amendment of sec-
sions 314 ond 40C) by Shri Indrajit Gupta.

The Beedi and Cigar Labour Bill, 1962 by Shri A.K.Gopalan.

The Restrictions on Edible Oils (for Manufacture of Soap)
Bill, 1962 by Shri Diwan Chand Shama.

The Transport Coordination Bill, 1962 by Shri Diwen Chand

Sh am a.

The Shopkeepers (Fixation of Price Labels) Bill, 1962
(Amendment of :sections |4 and 15) b)’ Shri ].B.S. Rist.

The Legal Practitioners (Amendment) Bill, 1962 (Amendmen:
of sections 14 and 15) by Shri Hem Raj.

The Hindu Succes sion (Amendment) Bill, 1962 (Amendmen:
of.section 30) by Shri Hem Raj.

The Indian Railways (Amendment) Bill, 1962 (Amendment of
:sections 11 and 12) by Shri Hem Raj.

The Constitution (Amendment) Bill, 1962 (Amendmentof arsi-
ele 226) by Shri Diwan Chand Sham a.

The Constitution (Amendment) Bill, 1962 fAmendmentof the
Eighth Schedule) by Shri UM. Trivedi.

(i) Bills circulated for eliciting opinion thereon:

1)

The Legislative Councils (Composition) Bill, 1962 by Shri
Shree Narayan Das.
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{7) The llindu Succession (Amendment) Bill, 1962 (/nsertion of
new section 234) by Shri J.B.S. Bist.

L hfls u ithdrawn
(1) The Factories (Amendment)Bill, 1962 (insertion of new.sec.
tion 94) by Shri Satis Chandra Samanta.
(3) The Code of Criminal Pro cedure (Amendment) Bill, 1962
:(Amendment ofisections 342 and 562) by Shri M.L. Dwivedi.

(3) The Public Employment (Requirement. as to R esidence)
.Amendment Bill, 1962 .rAmendment ofisection 5) by Shri
J.BS. Bist.

(4) The Indian Penal Code (Amendment) Bill, 1962 (Amendment
of sections 405 and 406) by Shri Diwan Chand Shama.

(iv) Bill negatived:

(1) The Indian Post Office (Amendment) Bill, 1962 (4dmendment
of sections 65.and 69) by Shri Satis Chandra Samanta.

(v) Bill under consideration:

The Untouchability (Offences) Amendment Bill, 1962 (4mend-
ment of sections .3 and J) by Shri S.M. Siddiah.

3 CALLING.ATTENTION — STATEMENTS MADE/LAID REGARD-
ING.NOTICES.UNDER .RULE 197. -

.Date of statement
_l .2 .3 . &
l. .Labour unrest.in.Andamens  Shri S. Hmsda Sbri Lal Bahadar Shastri
-island leading to police 19.4. 1962
firing. .
r-
2- .Diswrbmces.in Maldsh dis- Shrimati Renu Shrd Lal Bahadar Shasxi

trict of We st Bengal. .Chakravartty 2441962
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1 3 4

.3. .Fviction of certain families Shri p. Keishi Shri.C. Subramaeni
by Nammp Fertilizer Project, i R- Keishing " m;.s:.]gﬁ;nm
.Assam.

.4 Scarcity of cement in Bihar  Shri Shree Narayan. Shri.C. Subrammiam

.Das 27.4.1962

5. Power cut in.Andhra Shrimati V. Vimla Hafiz Mohsmmad

Pradesh .Devi. Ibrahim.
3041962

. Circulation of map by Shrimati Maimoona Shri Jawsharlal Nehru
Pakistan High Commission Sultan. 3041962
showing certain.Indian
Territory as part of Pakis-
tan.

7. Muslim concentrations vn Shd P.C. Boroogh Shri Jawsharlal Nehru
_East Pakistan Border. 30.4.62

8. .Insufficient supply of coal Shri: Shree Narayan Shri K.D. Malaviya
.in Bihar. .Das 1.51962

9. _Fire.in huts of refugees Shrimati Maimoona Shri Lal Bahadur Shestri
outside.Red port, .Delhi. Sultan. 1.5.1962

10. Naga hostiles marchin g Shri PiC. Boroosh Shri Jawsharlal Nehru
towards past Pakistan 1.5.1962
for receiving Mr. Phizo.

1L Needto reconstitute the Shri.Indrajit Gupta Shri Jaisukhlal Hathi

alcutta Dock Labour 2.5-1962
Board.

12. .Attachment of Cotton in Shri.Indulal Yajnik Shri Manubbai Shah
Gujarat by the Textile.Com- -2.5.1962
missioner. *

13. Threat by Small Scale Shri Bishan.Chandra Shyi Manubhai Shah
Woollen Manufacturers. Asso- Seth .3.5.1962
ciation snd Screen Printers
Association, Amritser, to
cloge down. their concems.

14 Renewed threat of resig- Shsi Indrajit Gupta  Shri Raj Bahadur
nation by Hoogly pilots. .3.51962




3 4

=" Chinese ultimatum demand
2 in, the withdrawal of Indian
catiols fron two chedi-po sts.

Crossing over of 15) Naga
Hostiles into Fast Pakistan

I

[#

1v. Decision of Pakistan and

Shri Nath Pai -

Shri P.(. Borooah
Shri Krishnapal Singh -
Shri Ramchandra Vithal Bade |
Shrimati Maimoona Sultan. -

Shri Jawaharlal Nehru
351962

Shri Hem Barua - Shri Jawsharlal Nehru
Shri P.t. Borvoah * 351962

Shri Ramchandra Vithal Bade -

Shri S.M. Banerjee -

Shri Raghunath Singh.

Shrimau . Reau.Chakravartty

Shri Hem Barua Shri Jawaharlal Nehru

13-

19-

2.

22.

23

24

China to negotiate ali
wment of boul?) betw‘e:n .
Kashmir and China's
Sinkiang, '

Crashing ofan LA F.
Dakota.in Nagaland,

Rel ease of four L A.F.
officers by the Naga hostiles. -

Scarcity of printing paper
in Madras

Collision. between a goods
train and a truck near
.Andal Railway Station.

Arrival of Phizo.in Pakis
tan, -

Bomb exptogion in Municipal
?\nildi.n:i?\'nmdagl ma in
>ol, -

Chargealewlled against
iy

-Cal cutta: I?'#'ut Bengal

25.

26-

Gove mment. -

Recent communal riots in
Pakistan.

Accounts of riot affected
victims o f Malda eppearing
in New ‘ork Times. -

Shri Hem Barua

Shri SM. Banerjee

Shri R. Umanath

Shri Mani Ram Bagri

Shri Bishan.Chandra
Seth.

.od&
Shr Hari Vishou
Kamath -
Shri S. Hansda

Shrimati Renu
Chakravartty

7.5 1902
Shri V.K. Krishna Meoon
0:5.1962

Shri Jawsharlal Nehru
0.5. 1962

Shri Nityanand Kanungo
10.5. 1962

Shri Shah Nawaz Khan
1L5. 1962

Shri Jawsharlal Nehru
1L.5 1962

~de-

Shri Jawsharial Nehru
1. 5 1962

Shri Jawsharial Nehru
12.5 1962

Shri Jawaharlal Nehru
12.5 1962



1 2 3 4

2% - Killing of five ammy men and  Shri Bishan Chandra  Shri Jawshailal Nehru
.injuriea to others by Naga Seth, 1451962
he atiles on 7.5.42. - -

24. " Two explosions on 14th and  Shri Hem Barua Shri Lal Bahadur Shastri
15th May, 1962.in. Delhi. - 17.562
. e
29, * Entry of seme.Chinese iate I i
Indian Territory and.their H.H. Maharaja Putap Shrimati Lakshmi N, -
taking of phew graphs of Keshari Dee. - Menon.
Jo gbani town, ' 22.5. 1962
.30. - .Denial of facilitiea by the Shri Hem Barua -do-

Chine se Govemment b the
Indian Embassy w© celebrate
Republic Day. -

3L - Railway sccident at Sebdab  Shri Mani Ram Bagri  Shri Shahnawaz Khan
on 22.5 BG2 23.519G2

32 - Train accident in Elizabeth- Shrimati Maimesna Sbri V.K. Krishna
ville and the injuries caused Sultan, Menen. -
to Indian eldiers thereby. - 2i4-5.1962

33 * Collision of goods train and
vehicle special at Sivarama  Shri SM. Banerjee Shri &V, Ramaswamy

puram, - 2551962
34~ Reported entry of some Shri Hem Barua Shri V.K. Kriahna
Chinese into Gorakhpur and Menea, -
Basti districts of U.P. - 2.5 1962
35 - Crash of Darbhanga Avis- . .
Iion'n.FrEi.;hm. ota_in Suri F.H. Mohsin Shri Ahmed Mohiuddin
ﬂi:h.llli diatrict of East 20.5. 1962
Pakistan, -
.36, Statement made by Shri Shri Hari Viahou Kamath  Shri Jawahardal Nehru
—  B.K.Nehru, Ambassader.in 29.5.1962
U.% A abeut India’a" Defence o
Forces. -
.37. Statement ma de by Shri Shri Bhagwat Jha Azad Shri Jawsharal Nehru
v-'B.K.Nd:ru. Ambassador in 29.5. 962
U.S A, about Minister of
fence. -
3. - Fire in Sadar Bazar areaen  .Dr. L.M. Singhvi Shri B.N. Datar,

the 2gth May, 1962 29.5. 1962




42

43

-Agreement 1954 with.China

44

LY

.Dialo cation in unloading

11

2 3

4

Fxplosion in Nautanwa Shri Hlem Barua

mnPthc]ndil Nepal border,
P,

Shri Ramchandra
Vithal Bade

l.ocult inva sion .in
Amritsaer district. -

U.S .Ambassador's remark s
gbout India’s Defence
Forces in .S Congressionsl
Committee Report..

Shri K.K. Warior

Fire in.Connaught Place on
461962

Expiry of Inde- Tibetan Shri F.H. Mohsin
and dosing of Chine se .
trade Missions in India. -

Fire.in Town Hall, Delhi Shri K.K. Warior

on Gals 1962

Shri B. Umanath
operstions in Salt.Cotaurs

ailway Goods Shed,
Madras -

Invitation accorded to Shri Hem Barua
People’s Republic of China
to the proposed Anti-nuclear

bomb convention at Delhi, -

Tuberculin test reaction at  Shi A.K. Gopalan

.Enath near Quilon in Kerala -

* Dersilment of Nagpur- Tata- H.H. Maharaja
DAgar p assen ger train on P.K. Deo
8.6. 1962 -

Ds. Seradish Roy

: “l;lilnre of the Government

* Occupation

+AAG mark.Iabels
for.to ba cco-in Guntur. °

17 Pakistan arm- Shri Debendra Nath
ed forces of Indian temitory Karje e

in Seuth Berubari, West

Bengal and entrenchment there.

Shri Jawaharlal Nehru,
3L5 1942

Dr. Ram Subhag Singh
31-.:'-_]9(52

Shri V.K. Krishna Menon
5w 1962

Shri Mani Ram Bagri Shri Lal Bahadur Shastri

S5 (s 1902
Shri Jawa harlal Nenru
(e (e 1962
Shri B.N. Datar
Tele 1962
Shri SV, Rama swamy

0.0 9G2

Ghri Jawaharial Nehru
0.tk 1962

Ir.. .S Ra{'; )
(1

1LG

Sardar Swaran Singh
1l 1962

Shri A.M, Thomas
12.6. 962

Shri ] awaharlal Nehru
12.6- 1962
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53

54

55

St

YO

Movement of Chinese tanks
and armoured vehicles.in occoe-
pied Indian temitory in Nor

. thern Ladakh and sighting of
. long convoys of Chinese mili-

tary vehicles in Southem Sin-
kiang and Qizil Jilga in ocon-
pied Ak sai.Chin. -

Reported admenitien of some
army officers in NEFA for their
failure t» prevent escape of
Nagas to East Pakistan, -

Scarcity of filtered water in

West Vinay Nagar, New Delhi, -

: .]'.E]:Elo sien in Sadar Bazar

hi on 146 1962

Firing by Pakistan Armed
Police on evacue es from
.Rajshahi district.in East
Plli.lln crossing . into Indian
territery, °

Decision of Pref Haldane to
quit. &SI R.

: Pamlysis in epidemic form in
Malda district of West Bengal. -

* Acute scarcity of water at

Delhi Station and Ketla
Ferezshah. -

* Talks between Minister of

Finance and Secretary of State
{::' inmom& elatiens
B Te § Surepean
Markel. -

Cemmon

" Floeds in Tripura

2 3 4
Collision of a passenger train  Shri P.K. Vasudevan Shri SV. Ramaswamy
and transpert bus near Jaipwr, - Nair 12.6.196%

Shri P.C. Bermoah Shri V.K. Krishna Menon

136 1962

Shri F.H. Mehsin Shri v.K. Krishna Menen
13.6. 1962
Shri K.K. Warier Dr. D.8& Raju
13.6.1962
Shri Mani-lhm Bagi  Shri B.N. Datar
15.. 1962

Shri Hem Barua. Shri Jawaharlal Nehru

1.6. G2

Shri P.K. Vasude van

Shri Humsyun Kahir
Nair

16.6. 1962

Shri P.R. Chakravarty Dr. Sushila Nayar
19.6. 1962

Shri Mani- Ram Bagri .~do-

Shri G. Yallamanda

Shri Morarji Desai
Reddy

2L.¢. 1962

Shri Dasaratha Deb  Shri B.N. Datar

2L.6. W62
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— 2 3

e

[

Occupation by (hinaof 500

square miles of 1ndian terri- Shri Ramchandra
tory in NEFA - Vithal Bade
[eath of two MES sweepers Shri Mani Ram Bagri
in Delhi.

Truck and train callision near Shri P.R. Chakra-

Shri Dinesh Singh
22. = 1902

Shri D.R. Chavan
22 19062

Sardar Swaran Singh

1% h
Tilrath station. vartty. - 22.6. 1962
5. DIVISIONS
No. of divisions held: 9
6. FINANCIAL BUSINESS
A. RAILWAY BUDGET
(i) Railway Budget for 1962-63.
Subject presented on General discussion on
Hailway Budget for 1962-63 19: 402 2L4.62
234162
24462
25462
26 4. 42
(ii) Demamds for Grants (Railways)
. Subject Discussed en - Veted on
(1) DemandNo.'L 2562 . 3562
3562
-{2) Demapds Nes 2 to 18 4562 45062
and 20. -

—
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(iii) Demands for Excess Grants (Railways)

-Subject Presented en Discussed en Vated on
Demands for Excess Grants ‘o .\ "
(Railways) for 195¢-G0. : 8662 18.6:62 18.4.62

-B.- GENERAL BUDGET
.{i) General Budget jor 1962-63
Subject Presented on General Discusaien. on
General Budgat, 196263 * 234062 44562
8.502
9.5.G2
10.5.62
.{ii) . Demands. for Grants (General Budget)
Subject Discussed on Votedon
Deanands for Craats.in
respect of —
L. - Mipistry o f Community. Develop- 1L5.62 .
ment and Cooperstion. ° 12562 125.62
2. Ministry of External Affairs 12562 .
y 16342 14562
3. Miniatry of Mines and Fuel 1562 165462
& Miniatry of Steel and Heavy
Industries. 1L562 17.562
5 ° Ministry of Itriga tion and Power 18.5-62
21562 2L5G2
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Subject Discussed on Voted ou
... ‘Ministry of Transport and 2L5%62 23.5.4:2
Communicalions 22562
23562
7. Ministry of Food and Agriculture 23502 24.5.42
24502
8. Ministry of Scientific Research 24502 .
and Cultural Affairs 25.5.62 25562
Y. Ministry of Health 25.5.62
26:5:0:2 2.54:2
10. Ministry of Education 20,5:062
i 2562 2.5-G2
1l. Ministry of Information and 2.5 62 %52
Bmldc,llﬁ.ll‘ 2,962
12 Ministry of Law 20.5.G2 2.5.62
13. Minietry of Defence 29.5.62 .
30-5-(-2 L5 .62
3L5.62
14 Ministry of Works, Housing and 3L5u2
Supply. LG.G2 402
4 £a02
15 ‘Ministry of Home Affairs 4662
Setn2 Ge(m G2
=662
16.-Ministry of Labour and Employment (j-b'-l.ig 7o 2
R
17. Minigtry of Commerce and Ind ustry Z"E?.g 1L6-62
11.¢-62
18. Mjnjstry of Finance 146-62 12.6.62
12462
19, ‘Department of Atomic Energy 126.62

20. ‘Departme ot of Padiamentary Affairs 12.6-62




Iv

West Ben gal.

Subject Discussed on Voted en
21. :Lok Sabba 126.62
2% Rajya Sabha 126.62
23 -Secretariat of Vice President 12.G.62
-{iii) Demands. for Excess.Grasts (Geperal)
Subject Presentsdon  Discnsseden Vated on
Demands for Excess Grants . G062 L
--(G::neral) far 1959-40. ™ 1L5%62 15-&62 1662
7. HALE-AN-HOUR DISCUSSIONS UNDER RULE 55
Subect N ame o f Mem ber Date
-(1) Major and medium Loi g Shri G Yall sammda Reddy 3502
-tion projecty.
-(2) Hoogly Pilots Shri lr!draj,i_l Gupta 12562
(3) GCovemment Employees Shri. A K. Gopalan 10.5-42
-(4) Ansi-Indimn pohlici Shri Hari Wisbou K amath 23.5.G2
Chinese T-Enanr.i? b
New Dedbj. *
(5) Blﬂ] Ri ver ijgc[ Shri Balksi shna Wamik 18.6- 132
(6) Sharingof Rihand Shri Vidya Charan Shukla 19.6- G2
Power by U.P. =ad M.P.
(7) Rehabilitation of dis
placed personain Shrimati Renu Chakravartty 20.6.62
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Subject Name of Meniber Date
(5) Allotment of C.I. sheets to Shri P.R. Patel 21.6.62
states.
() Phyto Chemical Plant at Shri ‘A K. Gopalan 22,6.42
Neriyaman gal am
8. MEMBERS

(i) Oath or affirmation

Number of members who made Language in which  Date on which oath
and subscribed an oath or oath or affirnation  or affirmation was
affirmation and took their was made. made and of takin
seats in the House, - . of seats by memﬁeu.
1 2 3
199 Hindi
133 English
19 Bengali
18 Ta mil
17 Sanskrit
13 Telugu
11 Malayalam
10 Kannada 16:4- 1962
10 Marathi
9 Urdu
5 Punjabi
5 Gujarati
5 Oriya
1 Assamese
7 English
4 Hindi l
2 Tamil
1 Sanskrit
1 Telugu
1 Urdu
1 Bengali
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1 2 3
2 Hindi
1 Bengali 18. 4 1962
1 Englich
1 Bengali )
1 English 19.4 1962
1 Hindi |
1 Gujarati ]
1 Hin di 214 D62
! English ] 23.4 962
1 Tamil |
1 Bengali -
244 19G2
1 Telugu
2 English 254 962
1 English
274 1962
1 Telugu
1 English ] 2.4.1962
1 Oriya .
1 English 1.5 1962
1 Hindi 3.51962
1 English ] +562
1 Hindi
5 English 7.5 962
1 Hindi 1L5 1962
1 Hindi 7.6. 1962
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i Resignaﬁon

Date of Date of announce-

Name State -Constituency resigna-  ment in the
tion House. *
Siri M.V. Krishnappa  Mysore Tumkur 1241962 1641962
(iii) Suspension
Name of Member Date of suspension Period of suspenaion  Remarks
Shri Mani Ram Bagri 24502 7 days
(iv) Leave granted
S No. Name of Member Period for which leave granted
1 2 3
L - Shri Lal Shyamshah 16-4G2 0 1362
-2. 'Choudhury Brahm Perkash li. 4620 3562
3 - Shri M. Hifzur Rehman 17462 0 13 (=62
4~ Shrimati Jayaben Shsh 7.5G2 to 22602
5 D, Panjabrao Deshmukh 14562 to 16.6- G2
G - Shri D.D. Puri 17.56G2 to 16.6. G2
7. * Maharani Gayatri Devi 23562 te 22.G.02

Vijaya Anands of Vizianagram
10. * Shri U, Mathuramalinga The var 16402 w 13662




o (i) Motions
i j Date of Decisio
Brief Subject Under rule Member di'l:u:- of thtn
sion, : House -
-(1) - Choosing Satdar Hukam i
Sin gh P’ Speaker 7 rsq":,‘.g:;";hh 17462  Adepted
2 Ei';’.:f.‘:.?;‘iﬁ“ - 8  Dr Ram Sophag 23.4G2 Adepted
as the Deputy Speaker Singh. :
5 SEE L aipe  men
ingh a a the uty (] ri Fra 23402
Spesker. - Atbony Net put
- : vote in vie
“ g b EE} ?)n\?i:i;; . .-de of motien at
i&)’hﬂhg
(5) -de- 8  Smt Renu d qen adept-
Chakravartty R
~ (6) Recent seriesof Rail- . :
way accidents, 342  ShriNathPai  1g.ca2 -
(7) Report of the Univer
sity Grants Commis- 191 Shri M.R. Krishna 20.(:(2 Adopted
sien for 19G0-6L *
(8) Short falls in targets 1 Sbri Nath Pai 22602 Di o
of Third Five Year Iy . Discussion
an, dod.
(i) Motions for modification of Statutory Rules and Orders
.Brief subject Member  Date of diss  Decision of the
cussien, ! House
(1) Amendment of Cenduct  gp i Shree Discussion post-
onad till next
mﬁﬁ":‘? (Rs:l?-l:d Narsyan Das  19.G-2 ':“.i"_ . mex
1962
(2) Amendmsnt of [.AS . ; .
Pay) Roles 1954 made sd?“l?::‘hﬂw 2L662 Negetived.

netification Ne. *
GSR 1) & ;.62 -
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. Npituary Heferences:

e

Name Date on which reference made
\p: Shrimati Kesar Kumari Devi, 4.5.62
sitting Member of Third Lok
Sabha.
(o Shri Ponnada Subba Rao, 1.6.62

Member of First | ok Sabha.

11. Papers laid on the Table:

By Government 335

12. Petitions:

Presented by Members 2

13. Panel of Cheirmen:

. Members nominated Date of nomination

fas

{1+  Sbri Mulchand Dube
*(2) Shri Jaganath Hao
(3}  Shrimati Renu Chakravartty 19,4.1962

(4)  Shri Surendranath Dwivedy

e Sl S et et el e S St

%5\  Shri Sham Nath

4. Premident's Address:

) ion of ?redden'n

Di d sak . messaga re-
Sebject laid on Discussed on or u'l N : ;:n

‘Ewlid-v- Addresa delivered 18,462 26.4.62 2.5.62 4.5.62
18.4.62. %.4.2%
: .‘-
1.5.62
2.5.62

::ll'ey ceased to be members.of the Psael of Chairmen on the gth May, 1962 on
Il Appointment, as Deputy Ministers.
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15. Questions answered:

(1) - Starred: 1633
(2) Unstarred: 3181
(3) Short Notice 24

16- Besolutions:

(i) Private Members® Besolutions

- - Date of Decision of
.S.No. . Subject Members _discossion  the House
1. .Abolition, of capital  Shri Bsghonath Singh 21.4.62 Withdrawn by
punishment. lesve of the
House.
2. Running of more Shri ML, Dwivedi 21.4.62 Negatived.
Janata Fxpresses 4.5.62
.8,  Committee on effi- .Sbsi Balkrishna Wamnik  4,5.62 Withdrawn by
.ciemcy :dn public 18.5.62 leave of the
-enterprizes. House.

.4, Measures to. curb Shri A.K. Gopalan 18.5.62 ~do-
growth of
monopolies.

5. Setting up coopera-  Shri Inder J. Malhotra 18.5.62 -do-
tive. farming society 1.6.62
in every state.

6. Setting up of a Com- Shri K.L. Palmiki 1.6.62 ~do-
mittee to survey 1546462 4, ,,. -
removal of untouch-
ability and condi-
tions of Herijans

.and depressed
.classes,
. L ad i S.M. Banesjee .6.62 Discussion
? . u:;%ii.‘.hﬁm on frade a;nn‘hehdf of = o 15 .not concluded
.ghrl"'lnhjit Guptd)




aatements by AMimsters

Subject

wmaonwealth Prme Ministers
. .nference to be held on

Loe19n2

-vernment-husiness for the
i commencing 23,4.652.

croposed resumption of nuclear
;~ste by [7.5.A,

Railway accident at level cross-
ing near Dhapbad on.23,4.62-

‘overnment business for the
week commencing 30,4.62-

lorrecting reply given on 26,3,62
to 5.0" No. 205 ré"garding éxjp.n--
xioi'l of Magistracy and police in
Delhi.

iinkaro Steel Plent

"overnment business for the
vrek commencing 7,5,62-

“iring on policeman from Chinese
I'rade Agency in Kalimpong.

"overnment busjness for the

week commencing 14,5.62-

flooghly River Pilots

Covernment. business for the
week commencing 21.5.62- -

Resumption of work by Hooghl
River leﬁus. y By

Covernment business for the
week commencing 28,5.62-

Cormrectin ly given on 2¢,3.62
to 5,0 Ng.?syrzigarding c}:"el.p
ericen books.

Name of Minister Date
3 4

Shrimatu | akshmi N. Menon 19.4.02
Sori Satya Narayan Sinha 21.4.62
Shri Jawaharlal Nehru 24.4.02
Shri S.V. Ramaswamy 24.4.62
Shri Satya Narayan Sinha 27.4.62
Shri j2.N, Natar 1.5.62

Shri C. Subrameniam 1.5.62

Shri Satya Narayan Sinha 4.5.62

Shri Jawaharlal Nehru 11,5.62
Shri Satya Narayan Sinha 12.5.62
Shri Raj Rabador 16.5.62
Shri Satya Narayen Sinha 18.5.62
Shri Raj Bahadar 21.5.62
Shri Satya Narayan Sinhs 26.5.62
Dr. K.L. Sbrimali 28,5.62
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2

4

18,

10. -

20.

21,

22,

23.

24,

25,

26.

27+

2

29,

Nunkers on Assam-East Pakistan
Rorder re-occupied by Pakistan.

Government business for the week
commencing 4,5.62,

Disturbeaces in East Pakistan
and subsequent migrations.

Accident to No. 204 Down Poona-
Rangalore Fxpress on 4,6.62,

Government business for the week
commencing 11.6.62.

Foreign Exchange situation.

Agreement concluded with the
Central Provincea Manganese
Ore CO. 1 tdo

Present stage of n%gutiuions
between U.K: and European
Fconomic Commmity.

Correcting reply given on §.5.62
to Supplementary oan S.0* No.
513 regerding chemical fertilisers.

(Covernment business for the week

- commencing 18,6.62.

Correcting reply given on 26.3,62
to a sup ernenurr on 5.Q, 219
regarding pay scales of police
officers,

Annual Report of the ()il and
Natural ~as Commission for
1960-61.

Correcting reply given on g.6,62
10a supplenientary oo 5.Q lari?
regarding seorch of premises o
New Central Jute Mills Company.

Solveen Delegation Report.

Shri V.K. Krishna Menon

Shri Satya Naraysn Sinha
Suri Jawaharlal Nehru
Siri S.V. Ramaswamy
Shri Satya Narayen Sinha

Shri Morarji Desai.

Shri K.D, Malaviya

Shri Magubhaj Shah

Shri S.K. Patil

Shri Satya Narayan Sinha

Shri BN, Dstar

Shri K.-D. Malaviya

ShriR.N. Natar

Shri C. Subramaniam

28.5.62

1.6.62

4.6,62

4.6.62

R.G.62

8.6.62

12,6.62

12.6.62

16.6.62

16.6.62

18.6.62

19.6.62

21.6.62

21.6.62
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1. Announcements by Speaker/Deputy Speaker

Subject By whom Date
|. Cancellation of aittings after Speaker . £.6.62
T92.6.602
Correction in figures of division Deputy Speaker 7.6.62 -

held on 6,4.62 -
\

" SHP L6550, -





